NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 05.08.2026 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) EPP Composites Pvt Ltd | Mr. Anandodaya
(Ins) No. 357/2026 Vs Mishra
For Condone Delay BGR Energy Systems
IA No. 1000/2026 Ltd
2. Comp App (AT) (CH) Manoj T Jain PSN Legal Advocates Mr. VV Sivakumar R1
(Ins) No. 218/2026 Ex-Director of Avon
Delay in refiling Lifesciences Ltd
IA No. 1045/2026 Vs
For Condone Delay JM Financial Asset
IA No. 1068/2026 Reconstruction
Company Ltd & Anr.
For Orders
S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. IA No. 938/2026 Anjana Sanghi & 2 Ors | Ms. Preeti Mohan Mr. Yogesh Kumar
(To implead) Vs Mr. Y Suryanarayana Jagia- R2 R3 R5 R6
in KMS Constructions Pvt | Mr. Sharad Sanghi A3 Mr. Sriram
Comp App (AT) (CH) No. | Ltd & 11 Ors Venkatavaradan R7
56/2021 Mr. A Chakravarthy
For Stay Mudiraj-R11
IA No. 654/2021
Interim Injunction
IA No. 103 & 104/2023
4. IA No. 344 /2026 Mohan Babu Gera & 5 Mr. Gautam S Raman
(For Condone Delay) Ors.
in Vs
Comp App (AT) (CH) Chakkilam Aishwarya
No. 30/2026 & 5 Ors
For Exemption
IA No. 345/2026
(With Defects)

Admission - Notice Ordered

(Ins) No. 132/2025
For Stay
IA No. 354/2025

9 Ors

Vs

Prasanna Kumar Rath,
RP, Value Designbuild
Pvt Ltd & 2 Ors

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
S. Comp App (AT) (CH) Rahul Devarabhotla & | Mr. K Gowtham Kumar | Mr. Bilal Ali - R1

Mr. H Arunachalam R2
Mr. Raghuram
Cadambi R3



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. Comp App (AT) (CH) Deepak Ramakrishna Mr. AM Sridharan
No. 161/2025 Vs
For Additional Docs. SRS Travels & Logistics
IA No. 1699/2025 Pvt Ltd & 2 Ors.
For Interim Relief
IA No. 1700/2025
For Direction
IA No. 1701/2025
7. Comp App (AT) (CH) Venna Parvata Mr. M Ramu Mr. VVSN Raju
(Ins) No. 649/2025 Vardhani & Anr.
For Stay Vs
IA No. 1803 & Birendra Kumar
1804/2025 Agarwal, RP, Manjeera
To Dispense with Constructions Limited
IA No. 1805/2025 WITH
8. Comp App (AT) (CH) Venkatesa Perumallu Mr. M Ramu Mr. VVSN Raju
(Ins) No. 650/2025 Pasumarthy & 3 Ors.
For Stay Vs
IA No. 1807 & Birendra Kumar
1808/2025 Agarwal, RP, Manjeera
To Dispense with Constructions Limited
IA No. 1809/2025 WITH
9. Comp App (AT) (CH) Hari Kumar Mr. M Ramu Mr. VVSN Raju
(Ins) No. 659/2025 Polavarapu
To Dispense with & Anr.
IA No. 1832/2025 Vs
For Stay Birendra Kumar
IA No. 1833 & Agarwal ,RP of
1834/2025 Manjeera
Constructions Limited
WITH
10. | Comp App (AT) (CH) B Anand Reddy & 54 Mr. M Ramu
(Ins) No. 71/2026 Ors.
For Stay Vs
IA No. 181 & 182/2026 | Birendra Kumar
Agarwal, RP, Manjeera
(With Defects) Constructions Limited
WITH
11. | Comp App (AT) (CH) Venna Venkateswarlu Mr. M Ramu
(Ins) No. 07/2026 & 7 Ors.
For Exemption Vs
IA No. 18/2026 Birendra Kumar
For Stay Agrawal, RP, Manjeera
IA No. 21/2026 Constructions Ltd
12. | Comp App (AT) (CH) Nagaraj CM Mr. Pranav V Shankar | Ms. Sunita Sharma
(Ins) No. 175/2026 Vs For Caveator
For Stay Sir M Visvesvaraya
IA No. 517/2026 Co-operative Bank Ltd
(With Defects) WITH
13. | Comp App (AT) (CH) Nagaraj CM Mr. Pranav V Shankar
(Ins) No. 157/2026 Vs
Sir M Visvesvaraya
(With Defects) Co-operative Bank Ltd
WITH
14. | Comp App (AT) (CH) Arun Kumar HP Mr. S Vivekananda Ms. T Poornima
(Ins) No. 88/2026 Vs
Sir M Visvesvaraya
Co-operative Bank Ltd
15. | Comp App (AT) (CH) Edna Braganza Mr. Ravi Rajagopalan

(Ins) No. 284/2026

Vs

Sripatham
Venkatasubramaniam
Ramkumar, Erst RP of
Corporate Debtor & 2
Ors.




Old Cases
(Requests for adjournment will not be entertained)

A. With Interim Order

(Ins) No. 129/2022
For Exemption

IA No. 307/2022
For Stay

IA No. 308/2022

Meenalatha, Erstwhile
Director of Vantage
Spinners Pvt Ltd

Vs

The Cotton
Corporation of India
Ltd & Anr

Ravi

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | Comp App (AT) (CH) Nandamuri Mr. Avinash Krishnan Mr. Anirudh Krishnan

R1

B. Without Interim Order

(Ins) No. 384/2023
For Stay

IA No. 1162/2023
Leave to file

IA No. 1163

&1164 /2023

For Additional docs.
IA No. 1015/2024

Vs
Vedanta Limited & Anr

17. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Mr. Vinod Kumar
(Ins) No. 155/2022 Vs
For Stay G Ramachandran,
IA No. 361/2022 Liquidator of Sai
For Interim Injunction Regency Power
IA No. 362 /2022 Corporation Pvt Ltd
WITH
18. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Ms. Janani Shankar
(Ins) No. 49/2024 Vs R1
For Stay Omniedge Futures Pvt Mr. Vinod Kumar R2
IA No. 146/2024 Ltd & Anr
For Urgent Hearing
IA No. 1321/2024
19. | Comp App (AT) (CH) Vishnuvallabh Infra Ms. AVS Laxmi Ms. Mily Ghoshal R2
(Ins) No. 273/2022 Pvt Ltd
For Stay Vs
IA No. 586/2022 IVRCL Limited & Anr
20. | Comp App (AT) (CH) Paradeep Port Trust Ms. K Jayasudha Ms. Deepika Thakur

R1
Mr. Pranava Charan
R2

For Hearing

A. With Interim Order

For Stay
IA No. 634/2026

Director of Prince
Foundation Ltd

Vs

Malco Gems & Anr.

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
21. | Comp App (AT) (CH) Ashwinkumar Kantilal | Mr. KK Vijay Mr. J Manivannan R1
(Ins) No. 228/2026 Kamdar, Suspended Vigneshwar

B. Without Interim Order

22.

Comp App (AT) (CH)
(Ins) No. 50/2024
For Stay

IA No. 148/2024

Housing Development
Finance Corporation
Ltd

Vs

S. Amarendran, RP of
Sabri Realtors Pvt Ltd

Mr. N Ravishankar
Vallatharasu

Mr. Kaushik N Sharma




23. | Comp App (AT) (CH) HDFC Ltd, Now known | Mr. N Ravishankar Mr. Kaushik N Sharma
(Ins) No. 468/2025 as HDFC Bank Ltd. Vallatharasu R1
For Stay Vs Ms. Hema Srinivasan
IA No. 1333/2025 S Amarendran, RP R3
To dispense with Sabari Realtors Pvt Ltd
IA No. 1334/2025 & 2 Ors.
For Interim Injunction
IA No. 454 /2026 WITH
24. | Comp App (AT) (CH) HDFC Ltd, Now known | Mr. N Ravishankar Mr. Kaushik N Sharma
(Ins) No. 469/2025 as HDFC Bank Ltd Vallatharasu R1
To dispense with Vs Ms. Hema Srinivasan
IA No. 1335/2025 S Amarendran, RP R2
For Stay Sabari Realtors Pvt Ltd
IA No. 1336/2025 & 2 Ors
For Interim Injunction
IA No. 455/2026 WITH
25. | Comp App (AT) (CH) Usha K Jolly Mr. S Rajasekar Mr. Kaushik N Sharma
(Ins) No. 470/2025 Charitable Trust R1
For Exemption Vs Ms. Hema Srinivasan
IA No. 1337/2025 S Amarendran & 5 Ors R2
For Stay Mr. Vishnu Mohan R3
IA No. 1338/2025 R5
26. | Comp App (AT) (CH) Gireesh Sanghi Mr. Yogesh Jagia Mr. Sriram
No. 78/2024 Vs Venkatavaradan R2
For Stay Sanghi Industries Ltd. Mr. Sharad Sanghi
IA No. 1159 & & 21 Ors R3 R4
1161/2024 Mr. K Gowtham Kumar
For Direction R7-R16
IA No. 1162/2024 Mr. R Palaniandavan
For Exemption WITH R20
IA No. 1163/2024
27. | Comp App (AT) (CH) Gireesh Kumar Sanghi | Mr. Yogesh Jagia Mr. Sriram
No. 86/2024 (HUF) Venkatavaradan R2
For Directions Vs Mr. Sharad Sanghi
IA No. 1285/2024 Sanghi Industries Ltd. R3 R4
For Exemption & 21 Ors Mr. K Gowtham Kumar
IA No. 1286/2024 R7-R16
Mr. R Palaniandavan
R20
28. | Comp App (AT) (CH) Kaluvoy Sreenivasulu Ms. Almira Lasrado Mr. AP Balaji
(Ins) No. 85/2025 Reddy, Former Director
For Stay of Veracious Builders
IA No. 243/2025 & Developers & Anr.
For Exemption Vs
IA No. 245/2025 Shirley Mathew
Liquidator of Veracious
Builders & Developers
Pvt Ltd
29. | Comp App (AT) (CH) George Ittan Mr. Philip Mathew Mr. Narayanan P. Potty
No. 103/2025 Vs R1
Munnar Ridgetree Ms. S Manjula Devi
Residences Pvt Ltd & 6 R2 R3
Ors
30. | Comp App (AT) (CH) Delta Finster Ltd & 3 Mr. Sandeep Kumar Mr. CS Yogindunath

No. 142/2025
For Stay
IA No. 1550/2025

Ors

Vs

Muhammed Abdul
Jabbar Arackal & 3
Ors

Ambalavanan

R1-R3




02:00 PM

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),

For Hearing

Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. Comp App (AT) (CH) Ahmed Buhari Mr. Anant Merathia Mr. T Ravichandran
(Ins) No. 325/2024 Erst. Director of Ms. D Elavarasi
For Urgent Hearing Coastal Energen Pvt R1/RP
IA No. 886/2024 Ltd Mr. P Giridharan- R2
For Stay Vs & R3
IA No. 887/2024 Radhakrishnan Mr. Puneeth Yadav R4
For Exemption Dharmarajan, RP, Ms. Neha Shivhare
IA No. 888/2024 Coastal Energen Pvt R5/CoC
For Direction Ltd & 4 Ors.
IA No. 934/2024 &
900/2025
For Amendment WITH
IA No. 1563/2025
(Part-Heard)

2. Comp App (AT) (CH) Precious Energy Mr. Vishnu Mohan Mr. T Ravichandran
(Ins) No. 328/2024 Holdings Ltd BV1 Ms. D Elavarasi
For Stay Vs R1/RP
IA No. 893/2024 Radhakrishnan Mr. P Giridharan-R2 &
For Exemption Dharmarajan, RP, R3
IA No. 894/2024 Coastal Energen Pvt Mr. Puneeth Yadav R4
For Direction Ltd & 4 Ors. Ms. Neha Shivhare
IA No. 935/2024 R5/CoC
(Part-Heard) WITH

3. Comp App (AT) (CH) Mutiara Energy Mr. Avinash Krishnan Mr. T Ravichandran
(Ins) No. 329/2024 Holdings Ravi Ms. D Elavarasi
For Stay Vs R1/RP
IA No. 895/2024 Radhakrishnan Mr. P Giridharan-R2 &

For Exemption
IA No. 896/2024
For Direction

IA No. 936/2024
(Part-Heard)

Dharmarajan, RP,
Coastal Energen Pvt
Ltd & 4 Ors

R3

Mr. Puneeth Yadav R4
Ms. Neha Shivhare
R5/CoC

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Sk

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to:

By the order of Hon’ble Member (Judicial)

Chennai Bench
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2. Website: www.nclat.nic.in
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